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NATIONAL MISSION FOR CLEAN GANGA 

DEPARTMENT OF WATER RESOURCES RIVER DEVELOPMENT & GANGA 
REJUVENATION, 

MINISTRY OF JAL SHAKTI 

REPORT BY THE NATIONAL MISSION FOR CLEAN GANGA (NMCG) IN THE 
MATTER OF OA NO 200 /2014- M.C. MEHTA Vs UNION OF INDIA & ORS IN 
COMPLIANCE TO HON’BLE NGT’S ORDER DATED 22.07.2022 

1. BACKGROUND 

1.1 That in the aforesaid matter, the Hon’ble NGT is monitoring the measures taken/ 
being taken, by the Central Government, State Governments concerned and other 
authorities at the Central and State level, for prevention, control and abatement of 
pollution in river Ganga and its tributaries. The reports being submitted, periodically 
as per the directions of the Hon’ble NGT, by the Central Government, National 
Mission for Clean Ganga (NMCG), State Governments/ CPCB/ SPCBs and other 
authorities are duly considered. 

1.2 That the Hon’ble NGT, vide its order dated 22.07.2022, has inter-alia suggested 
that “the Member Secretary, National Ganga Council (NGC) i.e. Director General, 
National Mission for Clean Ganga (NMCG) may place the agenda of reviewing the 
existing mechanism for executing the work of setting up and maintaining requisite 
treatment systems to ensure prevention of pollution of Ganga in the next meeting of 
the National Ganga Council( NGC), preferably within one month or as early as 
possible thereafter. The alternative agency to be identified must be credible in terms 
of performance - Governmental, Private or Hybrid and may be called Special Purpose 
Vehicle (SPV) or otherwise”. 
1.3 That in the above context, it is submitted that the National Mission for Clean 
Ganga (NMCG), Department of Water Resources River Development & Ganga 
Rejuvenation, Ministry of Jal Shakti has filed an Interlocutory Application (IA) against 
the order dated 22.07.2022, passed by the Hon’ble NGT. The matter has been 
adjourned from time to time. 

1.4 That in furtherance of the above order dated 22.07.2022, passed by the Hon’ble 
NGT, it is submitted to give, briefly, the genesis and background of the constitution of 
the various authorities and their mandate for prevention, control and abatement of 
water pollution. 

 

 
2. EXISTING STATUTORY MECHANISM 

(a) The Water (Prevention and Control of Pollution) Act, 1974. (herein after refer to 
as Water Act) enacted by the Parliament, mandates for the prevention, control and 
abatement of water pollution and maintaining or restoring of wholesomeness of water. 
The Water Act provides for the establishment of Central and State Pollution Control 
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Boards, at the central and state level, to take necessary measures and ensure 
prevention, control and abatement of water pollution. With the objective in view, to 
carry out inspection of outlets for the discharge of sewage or trade effluents, State 
Pollution Control Boards are mandated to ensure the compliance of discharge 
parameters form the plants (ETPS/ STPs/ CETPs) established for the treatment of 
sewage and trade effluents etc. As per the provisions of section 25 of the Water Act, 
1974, without the previous consent of the State Board, no person can establish or 
take any steps for the construction of the disposal system or any extension or addition 
thereto, which is likely to discharge sewage or trade effluent into a stream or well or 
sewer or on land. The term “pollution”, “Sewage effluent”, ”Sullage”, ”Sewer” and 
“Stream” are well defined in the Water Act’ 1974 and it is mandated by these SPCBs 
to ensure that water pollution is not caused in rivers/ water bodies. 

(b) In the year 1986, Parliament enacted a comprehensive legislation; namely the 
Environment (Protection) Act, 1986 [EP Act] for the protection and improvement of 
environment. The term “environment” is well defined in the EP Act. The Central 
Government, in exercise of its power under sub section 3 of section 3 of the said EP 
Act had earlier constituted, National River Ganga Basin Authority (NGRBA), vide 
notification no S.O 521(E) dated 20.02.2009, to ensure effective abatement of 
pollution and conservation of river Ganga. In the year 2014-15, the Government of 
India launched the “Namami Gange Programme (NGP)”, an Integrated River 
Conservation Programme, based on Ganga River Basin Management Plan with a 
view to ensure effective abatement of pollution and rejuvenation of the River Ganga, 
to promote inter-State and inter-sectorial co-ordination for comprehensive planning 
and management; (b) to maintain ecological flows in the River Ganga with the aim of 
ensuring continuous flows throughout its length so as to restore its ecological integrity 
(c) for imposing restrictions in areas abutting the River Ganga in which industries, 
operations or processes, or class of industries, operations or processes shall not be 
carried out or shall be carried out subject to certain safeguards; (d) to make provision 
for inspection of any premises, plants, equipment, machineries, manufacturing or 
other processes, materials or substances and giving direction to the authorities, 
officers and persons as may be necessary to take steps, for prevention, control and 
abatement of environmental pollution in the River Ganga; (e) for carrying out and 
sponsoring investigations and research relating to problems of environmental 
pollution in the River Ganga and examination of such manufacturing processes, 
material and substance as are likely to cause environmental pollution; (f) for collection 
and dissemination of information in respect of matters relating to environmental 
pollution in the River Ganga and preparation of manual, codes or guide relating to the 
prevention, control and abatement of environmental pollution. 

(c) Accordingly in the year 2016, the Central Government, in supersession of the 
earlier notification, constituted authorities, at Central, State and district level, vide 
River Ganga (Rejuvenation, Protection and Management) Authorities Order, 2016, 
[herein after referred to as Authority’s Order, 2016] through, Notification No S.O 3187 
(E) dated 7.10.2016, published in the Gazette of India, invoking powers vested under 
sub- section 3 of section 3 of the Environment (Protection)Act, 1986. While National 
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Council for Rejuvenation, Protection and Management of River Ganga (herein after 
called the National Ganga Council (NGC) is an apex authority headed by the Hon’ble 
Prime Minister, as the Chairperson of the Authority, the other members are the Chief 
Ministers of the Ganga Basin States and those specified, under paragraph 11 of the 
Authority’s Order, 2016. The NGC may co-opt one or more Chief Ministers from the 
States not represented in the NGC having major tributaries of River Ganga, which are 
likely to affect the water quality in the River Ganga, as Member. Further NGC is also 
empowered to co-opt one or more Union Ministers, if it considers necessary, as 
Member. The NGC may also consult experts and expert organizations or institutions 
in the field of river rejuvenation, river ecology and river management, hydrology, 
environmental engineering, social mobilization and other relevant fields. 

(d) The NGC, notwithstanding anything contained in the River Ganga Authority’s 
Order, 2016, is overall responsible for the superintendence, direction, development 
and control of River Ganga and the entire River Basin for the protection, prevention, 
control and abatement of environmental pollution in River Ganga and its rejuvenation 
to its natural and pristine condition and to ensure continuous adequate flow of water 
in the River Ganga and for matters connected therewith following principles as 
enshrined in para 4 of Authority’s Order, 2016. 

(e) The Authority’ Order 2016 also provides for the constitution of the Empowered 
Task Force on River Ganga(referred to as Empowered Task Force), headed by the 
Minister in charge of the Ministry of Jal Shakti to co-ordinate and advise on matters 
relating to rejuvenation, protection and management of River Ganga and its 
tributaries. and in particular ensuring that the Ministries, Departments and State 
Governments concerned have - (i) an action plan with specific activities, milestones, 
and timelines for achievement of the objective of rejuvenation and protection of River 
Ganga; (ii) a mechanism for monitoring implementation of its action plans; (b) co- 
ordination amongst the Ministries and Departments and State Governments 
concerned for implementation of its action plans in a time bound manner; (c) to 
monitor the implementation process, address bottlenecks, suggest and take such 
decisions as may be necessary to ensure speedy implementation; (d) all projects 
under the ambit of “Namami Gange” including ongoing projects funded domestically 
and through external assistance; (e) discharge of such other functions or exercise of 
such powers as may be considered necessary for achievement of the objective of 
rejuvenation, protection and management of River Ganga or as may be assigned to 
it by the Central Government or specified by the NGC. 

(f) Further it is submitted that the National Mission for Clean Ganga (NMCG) is the 
nodal authority at Central level and acts as Secretariat to NGC. The State Mission 
for Clean Ganga (SMCG) and District Ganga Committees (DGC) are established at 
State level and district levels respectively headed by the Programe Director and 
District Magistrate at the State and District Level to ensure the implementation of the 
requisite measures for rejuvenation, protection and management of River Ganga. 

(g) That as regards National Mission for Clean Ganga (NMCG), being the apex and 
nodal agency at the Central level, coordinates in ensuring that the decisions of the 
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NGC to implement the Ganga Basin Management Plan as well as all activities for 
rejuvenation and protection of River Ganga are implemented. It is mandated to take 
such other measures and acts which are necessary for rejuvenation and protection 
of River Ganga and its tributaries. Thus National Mission for Clean Ganga (NMCG) is 
the apex authority at Central level to ensure the implementation of the action plan, by 
the State Governments and other authorities, for rejuvenation, protection and 
management of river Ganga and its tributaries. 

(h) That on 19th January 2022, the Union Cabinet approved, the Namami Gange 
Mission-II (NGM-II) with an outlay of Rs.22,500 Cr for a period up to 31st March 2026. 
The approved outlay includes committed liabilities up to March 2026, as also new 
initiatives taken up under the NGM-II. The focus is now proposed to be on sewerage 
infrastructure creation in Ganga tributaries, scaling up of public-private partnership 
efforts, circular water economy model and fecal sludge and septage management. 
Under Namami Gange Programme (NGP), the Government of India is supplementing 
the efforts of the State Governments by providing 100% funds for dealing with the 
task of abatement of pollution and rejuvenation of river Ganga and its tributaries and 
also the technical assistance. 

 
 

3. INITIATIVES UNDERWAY 

3.1 District Ganga Committees (DGCs): The authorities order under Environment 
(Protection) Act, 1986 by the Government of India dated 7th October 2016, creates 
mechanisms at the State and District Level (State Ganga Committees- SCGs, District 
Ganga Committees-DGCs) for addressing the challenge of pollution abatement and 
rejuvenation of river Ganga. The SCGs and the DGCs have been constituted for all 
the 52 districts on the Ganga Main Stem Districts and 87 on the tributaries. In total, 
139 DGCs have been notified. The details of the state wise distribution of DGCs are 
as follows: 

 

State No. of Districts 

Main 
Stem 

Tributaries Total 

Uttarakhand 7 6 13 

Uttar 
Pradesh 

25 50 75 

Bihar 12 26 38 

Jharkhand 1 3 4 

West 
Bengal 

7 2 9 

Total 52 87 139 

 
3.2 DGCs are conducting regular 4M meetings - (Monthly, Mandated, Monitored and 
Minuted) under the chairmanship  of the respective District Magistrates/ Deputy 
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Commissioners on matters relating to various aspects of Ganga Rejuvenation. Since 
April 2022, 1,689 DGC meetings have been conducted. 

3.3 NMCG is closely associating DGCs in river rejuvenation activities directly 
addressing bottlenecks on the ground and playing a greater coordination role with 
Central Departments as well as with state level agencies to resolve the issues. 

3.4 Industrial Pollution: To cater to the industrial pollution abatement in the Ganga 
stretch, all the Grossly Polluting Industries (GPIs) are identified, and regular 
assessments and monitoring of these GPIs is done under the mission for enforcing 
regulatory framework on the polluting industries. Stringent action is taken by Central 
Pollution Control Board (CPCB)/State Pollution Control Boards (SPCBs) against the 
GPIs discharging polluted untreated water into main stem of Ganga River & its 
tributaries which are non-complying with respect to the prescribed norms. 

3.5 After inventorization exercise carried out by Central Pollution Control Board 
(CPCB) in 2022-23, a total of 3194 GPIs have been identified in main stem Ganga 
basin States. In main stem, 1230 GPIs including 8 CETPs are operating in 5 Ganga 
main stem States; 1964 GPIs are located in the Yamuna basin including 34 CETPs. 
The sixth round of GPI inspections has commenced with effect from 9th February, 
2023. In 2021-22, fifth round of annual inspections has been completed through 24 
third party technical institutes (TPIs). Action against violations has been completed 
by the respective SPCBs/PCC. 

3.6 Industries are also facilitated through Charter based participatory approach for 
reduction in water consumption, effluent generation and pollution load by adoption of 
cleaner technologies & waste minimization practices. Charters have been 
implemented for Pulp & Paper, Sugar, Distillery and Textile sectors. Expert 
Institutions, Industry Associations and State Government Departments are involved 
in effective implementation of these Charters. To cut down pollution from tanneries, 
NMCG has awarded 20 MLD CETP for Jajmau Tannery Cluster at Kanpur. Similarly, 
upgradation of existing CETPs has been undertaken at Mathura, Banthar Tannery 
Cluster, and Unnao Industrial Area. Upgradation of CETP for textile cluster at 
Mathura and Pilkhuwa has also been undertaken and upgraded CETPs have been 
commissioned. 

3.7 E Flow: The Government of India vide Gazette Notification dated 9th October, 
2018 notified the minimum environmental flows for River Ganga that needs to be 
maintained at various locations on the river. The order applies to the Upper Ganga 
River Basin starting from originating glaciers and through respective confluences of 
its head tributaries finally meeting at Devprayag up to Haridwar and the main stem of 
River Ganga up to Unnao district of Uttar Pradesh. 

 

The notified eflow details are as below. 
 

For Upper Ganga river basin (origin to Haridwar): 
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S.No. Seasons Months (%) Percentage of 
Monthly Average 
Flow Observed 
during each of 

preceding 10-daily 
period 

1 Dry November- 
March 

20 

2 Lean October, 
April & May 

25 

3 High 
Flow 

June to 
September 

30 

 

For river Ganga below Haridwar upto Unnao: 
 

S.No. Location 
of 

Barrage 

Minimum flow 
releases 

immediately 
downstream 
of barrages 
(In Cumecs) 

Non- 
Monsoon 

(October to 
May) 

Minimum flow 
releases 

immediately 
downstream of 

barrages (In 
Cumecs) 
Monsoon 
(June to 

September) 

1 Bhimgoda 36 57 

2 Bijnor 24 48 

3 Narora 24 48 

4 Kanpur 24 48 

 

 The notified environmental flow regime is applicable to all existing, under- 

construction and future projects. However, mini and micro projects which do not alter 

the flow characteristics of the river or stream significantly are exempted from these 

environmental flows. 

 Central Water Commission has been designated as authority and the custodian 

of the data and responsible for supervision, monitoring, regulation of flows and 

reporting of necessary information to the appropriate authority as and when required 

and also authorised to take emergent decisions about the water storage norms in 

case of any emergency. The Central Water Commission is the designated authority 

to submit flow monitoring-cum-compliance report on quarterly basis to National 

Mission for Clean Ganga. 

 As per notification, monitoring of e-flows is being carried out Central Water 

Commission (CWC) since 1st January, 2019. CWC is monitoring 11 projects (listed 
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below) and is submitting quarterly progress reports to NMCG. So far 16 reports of e- 

flow have been received from CWC. For obtaining hands free data from the projects 

from both upstream and downstream locations of the projects, project authorities are 

installing sensor-based system for monitoring. All the project authorities except 

Kanpur barrage have installed automatic sensors for inflow and outflow data 

collection. 

 
List of Projects being monitored 

Sl. 

No. 

Name of the Project Agency 

1 Maneri Bhali Stage –I UJVNL 

2 Maneri Bhali Stage –II UJVNL 

3 Tehri Dam THDC 

4 Koteshwar Dam THDC 

5 Vishnuprayag HEP JPVL 

6 Srinagar HEP GVK 

7 Pashulok barrage/ Chilla 

HEP 

UJVNL 

8 Bhimgoda barrage UP 

irrigation 

9 BIjnor barrage UP 

irrigation 

10 Narora barrage UP 

irrigation 

11 Kanpur barrage UP 

irrigation 

 
 

 The Standard Operating Procedures (SOP) for implementation/ monitoring of 
minimum environmental flows in River Ganga has been approved by National Mission 
for Clean Ganga (NMCG) vide letter F. No. 5/46/2017-Hyd (NE) dated 24.01.2020. 
The same is implemented for monitoring the e-flow. 

 

 As per the latest monitoring report (Jan to March, 2023) received from CWC all 
the projects except one have installed real time data acquisition system and 
remaining one project authority is being requested for installation of SCADA/RTDAS 
and their integration with CWC Data server at the earliest for real time availability of 
hourly data. 

 

 Based on the data supplied by project authorities, all of the projects were in 
compliance with the e-flow norms during the period except for Srinagar HEP which 
was in non-compliance during the whole quarter. 
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3.8 Floodplain demarcation 

The Flood Plain demarcation/ Zoning is required to be done by the State 

Governments concerned. In this regard the provisions of the Authority’s Order, 2016 

also mandate the State Government to identify and demarcate the flood plains in the 

concerned State. This Hon’ble Tribunal in its various orders has also directed that till 

the action is taken by the State Government, the criterion of 1 in 25 years HLF shall 

be taken into consideration for flood plain demarcation/zoning. 

 
 

It is to be submitted that Final Report of Special Committee constituted to (a) identify 

and demarcate the flood plains of river Ganga in segment B pf Phase-I (Haridwar to 

Unnao) on 1 in 25 year cycle or appropriately, (b) identify no-development/ 

construction zones, regulatory zones and the activities that can be/ cannot be carried 

on in the regulatory zone of the floodplain, have been forwarded to State of Uttar 

Pradesh for identification and demarcation of flood plain in the reach as 

recommended by the Committee. As informed, the Irrigation and Water Resources 

Department of Uttar Pradesh has prepared a plan for protection and management of 

flood plain zones (FPZ). The Department has issued notification dated 4.9.2020 for 

Ganga river segment B Phase-I (Bijnore to Kanpur). As per the latest compliance 

report, out of the total 15293 pillars to be constructed, only 12648 flood plain zone 

boundary pillars have been fixed till June, 2022. 

 
 

In the 5th Quarterly Report of the NMCG dated 15.7.2022, on the issue of scientific 

report of State of Bihar concluding that flood plain zoning is not feasible in the State 

it was submitted that Inter-departmental Joint Committee of Ministry of Jal Shakti is 

examining the scientific report to recommend on specific issues pertaining to 

demarcation and protection of floodplains in the State of Bihar. The Report of Inter 

Department Joint Committee on River Flood Demarcation and Protection in Bihar has 

been finalized and circulated to Water Resources Department of Govt of Bihar, CWC, 

CPCB, Ganga Flood Control Commission and National Remote Sensing Centre. The 

Committee observed that scientific study needs to be completed by State by using 

Digital Elevation Model (DEM) data and thereafter carry out demarcation of flood 

plains using . It inter-alia recommended the following. 

 The State of Bihar should assemble and collate city-wise data for flood 

frequency of river Ganga and its tributaries, cross-section of the river and cross- 

section of the river required for safe discharge of the floods the in river. Thereafter, 
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the requirement would be for identification and delineation of river area required to be 

reserved as flood plain zone devoid of any kind of news civic constructions. 

 In city/ town areas, where there is pressure on land in floodplain, the State 

Government can honour whatever Hon’ble NGT has prescribed in its directions/ 

orders and /or what has been provided under State bye-laws. But in rural areas with 

relatively low pressure on flood plain, the flood plain area should be protected in true 

spirit of Authority Order, 2016. 

 Finally, as soon as DEMs would be available through the study being underway, 

the State should complete the scientific study. 

 Under para 6(3) of River Ganga (Rejuvenation, Protection and Management) 

Authorities Order, of Oct-2016, no person shall construct any structure, whether 

permanent or temporary for residential or commercial or industrial or any other 

purposes in the River Ganga, Bank of River Ganga or its tributaries or active flood 

plain area of River Ganga or its tributaries. Further that in case any such construction 

has been completed, before the commencement of this Order, in the River Bank of 

River Ganga or its tributaries or active flood plain area of River Ganga or its tributaries, 

the National Mission for Clean Ganga shall review such constructions so as to 

examine as to whether such constructions are causing interruption in the continuous 

flow of water or pollution in River Ganga or its tributaries, and if that be so, it shall 

cause for removing them. Further under para 3-Definition sub para (l) ”flood plain” 

have been defined as such area of River Ganga or its tributaries which comes under 

water on either side of it due to floods corresponding to its greatest flow or with a flood 

of frequency once in hundred years. The definition doesn’t mean to convey that entire 

zone corresponding to flood of recurrence interval of 1 in 100 years is to be declared 

as protected zone with no construction being allowed in such a zone. Instead the 

zone corresponding to flood with 1 in 100 years recurrence interval can be divided 

into three zones, with inner most zone as being active flood plain corresponding to 

flood of 1 in 5 year recurrence interval with no construction being allowed; next buffer 

zone as being regulatory zone corresponding to flood of 1 in 25 year recurrence 

interval and outermost zone can be zone in which various other category of activities 
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can be permitted by mapping their vulnerability such that risk to flood hazards remain 

minimal. This eventually will help the States in minimizing the damages due to floods. 

During such period till a detailed scientific study on specific issues pertaining to 

demarcation and protection of floodplains in the state is completed and decision on 

the same is taken by inter Departmental Joint Committee, the State Government of 

Bihar may be directed to ensure that an interim demarcation of flood plain (with clearly 

delineated Prohibitory and Regulatory Zone) of the river Ganga stretch falling in Bihar 

is notified. The interim demarcation may be reviewed on the basis of observation/ 

recommendations of inter Departmental Committee. 

A copy of Report of Inter Department Joint Committee on River Flood Demarcation 
and Protection in Bihar is at Annexure-I. 

 
 

4. MEASURES TAKEN TO CONTROL, ABATE POLLUTION AND 
REJUVENATION OF RIVER GANGA: 

4.1 Under the NGP, diverse activities have been taken up for cleaning and 
rejuvenation of river Ganga and its tributaries viz., laying of sewerage network, 
construction of the Sewage Treatment Plants (STPs)/ Common Effluent Treatment 
Plants (CETPs) and other related infrastructure for waste water treatment, river front 
developments (ghats and crematoria), rural sanitation, afforestation, biodiversity 
conservation, encouraging public participation and continuous monitoring for 
ensuring e-flows etc. 

 

 
4.2 The summary status of the sewerage infrastructure projects as on 31st July, 2023 
is as under 

 

Status of Namami Gange Programme projects as on July 2023 

SI Projects Scheme Nos. of 
Projects 

Nos. of 
Projects 
Completed 

Nos. of Projects 
Under 
Implementation 

Nos. of 
Projects 
Under 
Tendering 

1. Sewerage 
infrastructure 

191 106 45 40 

2. Common 
Effluent 
treatment 
plant (CETP) 

7 3 2 2 

Total 198 109 47 42 

4.3 Under Namami Gange Programme, a total of 192 (191 STP+ 1 DSTP) sewerage 
infrastructure projects have so far been sanctioned for development of sewerage 
infrastructure to provide a total treatment capacity of 6017 MLD and laying of 
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sewerage network of 5,254 km at an estimated cost of Rs. 30,348 Cr. These projects 
are in Uttarakhand, Uttar Pradesh, Bihar, Jharkhand, West Bengal, Haryana, Delhi, 
Rajasthan, Madhya Pradesh and Himachal Pradesh. Out of these, 106 projects have 
been completed with a treatment capacity of 2,665 MLD. NMCG further plans to 
create cumulative treatment capacity of 7001 MLD by March 2026. 

A graphical presentation of creation of treatment capacity in Ganga basin States 
under Namami Gange programme is given below. 

 

 

 
4.4 The List containing the details of sewerage and industrial Projects (State – wise) 
completed as on 31st July. 2023 and under implementation is given in Annexure-II, 
Annexure-III and Annexure-IV respectively. 

 
 

4. MONITORING MECHANISM: 

4.1 In order to monitor the compliance of the directions, passed by the courts 
including this Hon’ble Tribunal, and even otherwise, to ensure prevention, control and 
abetment of water pollution in river Ganga, its tributaries and other rivers, a well- 
founded monitoring mechanism has been established at the central and state level. 

4.2 At the central level, periodical meetings are held under the chairmanship of the 
Central Monitoring Committee (CMC), headed by the Secretary, Department of Water 
Resources, River Development and Ganga Rejuvenation Ministry of Jal Shakti, 
Government of India along with the Director General, National Mission for Clean 
Ganga, with the Chief Secretaries of the States/ UTs and other concerned officials of 
the departments/ authorities, to monitor the compliance of the “Action Plan” prepared 
for improvement of water quality of rivers and other measures. 
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4.3 Similarly at the state level, the River Rejuvenation Committee(RRCs), have been 
established, headed by the Chief Secretary of the respective States and the Union 
territories, for ensuring improvement in water quality and other measures including 
solid waste management, protection and identification of flood plain zone etc. 

4.4 The status of the compliance of the “Action Plan” on various identified parameters 
for rejuvenation & improvement of water quality of rivers and other measures along 
with the minutes of the meetings are submitted before this Hon’ble Tribunal. Thus a 
well-founded and coordinated monitoring mechanism has been established to 
monitor the compliance of the “action plan” and other measures for improving the 
water quality in rivers. This monitoring mechanism has paved way for securing better 
results. 

 
 

4. CONCLUSIONS 

4.1 There is better coordination through the mechanism of the State Mission for Clean 
Ganga and the District Ganga Committees, at the State/ district level. The River 
Rejuvenation Committees (RRCs), under the chairmanship of the concerned Chief 
Secretaries of the State Governments/ CPCB/ SPCBs and other technical institutions 
are coordinating the implementation program. At the Central level, the Central 
Monitoring Committee (CMC), under the Chairmanship of the Secretary, Department 
of Water Resources River Development and Ganga Rejuvenation, Ministry of Jal 
Shakti, is monitoring the progress and pace of work on monthly basis. 

4.2. Under the River Ganga Authorities, Order, 2016, the authorities at Central level 

including NMCG are vested with adequate powers, administrative, financial and 

regulatory to remove the bottlenecks, if any, and also to issue directions statutorily to 

secure implementation of the action plans for prevention, control and abatement of 

pollution in river Ganga and its tributaries. The provisions of the Acts/ rules and 

notifications, under the Environment (Protection) Act, 1986, vested with the NMCG 

shall be invoked, if need be, wherever necessary, for rigorous implementation and 

enforcement. With the pace of the establishment of the STPs/ CETPs and other 

infrastructural developments, due periodical monitoring thereof along with the 

intensive coordination with the State authorities and the Central government’s 

financial mechanism, significant progress has been achieved in reduction of pollution 

in river Ganga and its tributaries. Any change and /or variation of institutional 

mechanism, at this stage, will upset the momentum already gained in Namai Gange 

Programme in rejuvenation of river Ganga and its tributaries. 

 
In view of the foregoing, any new alternative agency/institutional mechanism is neither 

envisaged nor warranted 

 

********* 



16 
 

 

 

Annexure-I 
 



17 
 

 



18 
 

 



 

19 



 

20 



 

21 



22 
 

 



23 
 

 



24 
 

 



 

25 



26 
 

 



27 
 

 



 

28 



 

29 



30 
 

 



31 
 

 



32 
 

 



 

33 



 

34 



35 
 

 



36 
 

 



37 
 

 



38 
 

 



39 
 

 



40 
 

 



41 
 

 



 

42 



 

43 



 

44 



 

45 



 

46 



 

47 



48 
 

 



49 
 

 



50 
 

 



 

51 



52 
 

 



53 
 

 



 

54 



55 
 

 



56 
 

 



57 
 

 



58 
 

 



59 
 

 

 

List of Projects Completed up to July-2023 
Annexure-II 

 

Sl. No. Name of the Project with Location Original/ Proposed 
Timeline for 
implementation 

Name Of the Project District/Town Sanction 
Date 

Completion 
Date 

Uttarakhand 

1. Interception and Diversion (I&D) Badrinath 16/10/2008 Aug-17 

2. Pollution Abatement works 
(Interception and Diversion with 
STP) 

Badrinath 29/03/2017 July-20 

3. Sewage Treatment Plant (STP) Devprayag 22/07/2009 Jul-16 

4. Interception and Diversion (I&D) Devprayag 08/07/2009 Oct-17 

5. Restoration and Reconstruction 
of Sewerage Scheme due to 
disaster in Devprayag 

Devprayag 25/06/2015 Aug-16 

6. Interception and Diversion (I&D) Joshimath 17/03/2010 Mar-16 

7. Interception and Diversion (I&D) Gopeshwar 18/03/2010 Mar-17 

8. Interception & Diversion and 
STP, at Chamoli 

Chamoli- Gopeshwar 29/03/2017 Feb-21 

9. Sewerage Scheme at 
TriveniGhat 

Rishikesh 23/03/2011 Jun-15 

10. Interception and Diversion 
(I&D)with STP 

Rishikesh 16/03/2017 Feb-22 

11. Sewerage system and STP for 
Tapovan area 

Tapovan (Tehri) 23/03/2011 May-16 

12. upgradation of 3.50 MLD STP Tapovan (Tehri) 16/03/2017 Apr-18 

13. Sewerage Scheme at Ahbab 
Nagar Jwalapur Zone E-2 at 
Haridwar 

Haridwar 23/03/2011 Dec-14 
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Sl. No. Name of the Project with Location Original/ Proposed 
Timeline for 
implementation 

Name Of the Project District/Town Sanction 
Date 

Completion 
Date 

14. Construction of 18 mld STP at 
Sarai, Haridwar 

Haridwar 23/03/2011 Apr-14 

15. Sewage Treatment Plant (STP) at 
Jagjeetpur(68MLD) 
&Sarai(14MLD) 

Haridwar 16/03/2017 Feb-20 

16. Tetiary treatment of existing 27 
MLD STP at 
Jagjeetpur&Upgradation of 
existing 18 MLD STP at Sarai 

Haridwar 16/03/2017 Sep-19 

17. Interception and Diversion 
works at Sarai&Jagjeetpur 

Haridwar 16/03/2017 Apr-19 

18. Laying of Sewer Lines in 
ArihantVihar& New Vishnu 
Garden, Kankhal in Haridwar 

Haridwar 16/01/2018 Dec-18 

19. Sewerage System and STP for 
GangotriDham 

Gangotri 23/03/2011 Oct-17 

20. Restoration and Reconstruction 
of Sewerage Scheme due to 
disaster in Gangotri 

Gangotri 25/06/2015 Oct-16 

21. Restoration and Reconstruction 
of Sewerage Scheme due to 
disaster in Uttarkashi 

Uttarkashi 23/07/2015 Sep-17 

22. Upgradation of 2MLD 
STP(Gyansu) 

Uttarkashi 16/03/2017 Dec-18 

23. Interception and Diversion (I&D) 
Sewage Treatment Plant (STP) 

Karanprayag 16/03/2017 Feb-20 

24. Interception and Diversion (I&D) 
Sewage Treatment Plant (STP) 

Rudraprayag 16/03/2017 Nov-20 

25. Pollution Abatement works for 
River Alaknanda (STP creation of 
10KLD & 50KLD) 

Kirtinagar 16/03/2017 Jul-18 
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Sl. No. Name of the Project with Location Original/ Proposed 
Timeline for 
implementation 

Name Of the Project District/Town Sanction 
Date 

Completion 
Date 

26. Interception & Diversion and 
STP 

Srinagar 29/03/2017 Apr-19 

27. Upgradation of Existing STP (3.5 
MLD ) 

Srinagar 29/03/2017 Feb-19 

28. Interception & Diversion and 
STP 

Nandprayag 29/03/2017 Apr-19 

29. Rising main (500m) and STP of 
12.5MLD 

Muni Ki Reti 29/03/2017 Sep-20 

30. Upgradation of Existing STP (3.0 
MLD ) 

Swargashram 
(PaudiGarhwal) 

29/03/2017 Dec-18 

31. Interception & Diversion of 
Nallas Discharging in Kosi River 
at Ramnagar 

Ramnagar (Kosi 
River) 

15/02/2019 Jul-21 

32. Pollution Abatement of River 
Alaknanda at Srikot-Gangnali 
Part A 

Srikot-Gangnali 
(River Alaknanda) 

08/03/2019 Feb-21 

33. Sludge Management 
Plant at Chorepani, Muni Ki Reti 
Uttarakhand State, under 
Namami Gange Programme 

Muni Ki Reti 08/10/2020 Jan-22 

34. Interception and Diversion 
(I&D)with STP 

Joshimath 16.03.17 Feb-23 

35. Interception & Diversion Works 
for Rispana & Bindal River in 
Dehradun (under NGP) 

Dehradun (Rispana 
& Bindal River) 

13.09.2018 Feb-23 

36. Repair and Restoration 
(Protection works) in existing 
STPs/Sewerage network and its 
appurtenant works damaged 
during natural calamity (Cloud 
Burst & Glacial Breakdown) 
2021 in Uttarakhand 

Devprayag, 
Karanprayag and 
Chamoli-Gopeshwar 

04.08.2022 Feb-23 

Uttar Pradesh 

37. Sewerage & Non-Sewerage 
schemes for Pollution 
abatement of River Ganga at 
District-'B' & 'E' of Allahabad 

Allahabad 06/05/2010 Mar-16 
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Sl. No. Name of the Project with Location Original/ Proposed 
Timeline for 
implementation 

Name Of the Project District/Town Sanction 
Date 

Completion 
Date 

38. Sewerage & Non-Sewerage 
schemes for Pollution 
abatement of River Ganga at 
District-'A' 

Allahabad 06/05/2010 Mar-16 

39. Sewerage work in Swerage 
District-E 

Allahabad 22/02/2011 Jun-16 

40. 14 mld STP at Salori, Allahabad Allahabad 27/11/2013 Sep-16 

41. Sewerage System in Sewerage 
District-C &Allahpur, Allahabad 
(Prayagraj) 

Allahabad (Prayagraj 
) 

27/11/2013 Jan-19 

42. Sewerage Works in Sewerage 
District-A of Allahabad 

Allahabad 20/02/2014 Oct-19 

43. Sewerage system with Sewer 
network-(District B) 

Allahabad 30/12/2014 Apr-19 

44. Sewer Network in District E of 
Allahabad -Part 2 (Additional 
Work) under Component "A" 

Allahabad 28/09/2016 May-18 

45. Rehabilitation and Operation & 
Maintenance of existing Sewage 
Treatment Infrastrcture at 
Allahabad (HAM) 

Allahabad 09/03/2018 Jun-21 

46. JICA assisted Ganga Action Plan 
Phase-II Project at Varanasi (EAP 
- JICA) Construction of 140 
MLD STP at Dinapur 

Varanasi 14/07/2010 Nov-18 

47. Construction of interceptor 
sewers, relieving trunk sewer & 
rising mains 

Varanasi 14/07/2010 Nov-18 
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Sl. No. Name of the Project with Location Original/ Proposed 
Timeline for 
implementation 

Name Of the Project District/Town Sanction 
Date 

Completion 
Date 

48. Construction of 3 pumping 
stations (Chaukaghat, 
Phulwariya&Sariya) 

Varanasi 14/07/2010 Nov-18 

49. Rehabilitation of 5 Ghat 
pumping stations and STPs at 
Dinapur&Bhagwanpur 

Varanasi 14/07/2010 Jul-20 

50. Non Sewerage, Institutional 
Development & Other works 

Varanasi 14/07/2010 Sep-21 

51. Sewerage system & STP works Garmukteshwar 24/02/2011 Apr-18 

52. Sewerage system & STP works 
(Phase I ) 

Moradabad 
(Ramganga) 

24/02/2011 Nov-21 

53. Sewerage system & STP works 
(Phase II) 

Kannuaj (Kali) 24/02/2011 Apr-18 

54. Sewerage scheme at Narora, 
Bulandshar 

Bulandsahar 04/03/2014 Apr-18 

55. Sewerage Works in AnupShahar, 
BulandShahar 

AnupShahar 19/05/2014 Feb-19 

56. Sewerage scheme and STP at 
BithoorKanpurnagar, (UP) 

Bithoor, 
Kanpurnagar 

10/10/2017 Feb-20 

57. Sewerage Treatment Plant (STP) 
for Assi-BHU Sewerage District 
at Ramana (HAM) 

Ramana (Varanasi) 21/09/2017 Jun-21 

58. Interception,diversion of Drains 
& Sewage Treatment works at 
Ramnagar 

Ramnagar (Varanasi) 28/07/2017 Jun-21 
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Sl. No. Name of the Project with Location Original/ Proposed 
Timeline for 
implementation 

Name Of the Project District/Town Sanction 
Date 

Completion 
Date 

59. Interception/Diversion of 
SisamauNala of Kanpur City 
under Component "B" of 
NamamiGangeProgramme 

Kanpur City 03/10/2016 Apr-21 

60. Sewerage Works in Sewerage 
District 1 of Kanpur 

Kanpur 
( District 1 ) 

18/10/2016 Sep-21 

61. Rehabilaition of Sewerage 
Infrastructure 
&Augmenation/Upgradation of 
STP (5MLD) 

Vrindavan 29/03/2017 Feb-20 

62. Firozabad Sewerage Scheme 
(Interception & Diversion) works 

Firozabad 
(River Yamuna) 

01/03/2019 Jul-21 

63. Faecal Sludge Management for 
pollution abatement at Chunar 

Chunar 07/03/2019 Jun-21 

64. Interception & Diversion (I&D) 
of drains at Ayodhya, District- 
Faizabad 

Ayodhya-Faizabad 
(Saryu-River) 

11/06/2018 Feb-20 

65. Rehabilitation of old trunk sewer Varanasi 14/07/2010 June-22 

66. Rehabilaition/Renovation of 
Mathura sewerage scheme : 
Construction of 30 MLD STP at 
Masani (under Hybrid annuity 
based PPP model- 
NamamiGangeProgramme) 

Mathura 13/12/2017 June-22 

67. Sewerage Scheme (Interception 
& Diversion) works 

Etawah 28/02/2019 Feb-22 

68. Faecal Sludge Management 
(Co-treatment) for abatement of 
pollution in River Ganga at 
Bijnor 

Bijnor 14/12/2020 Jun-22 
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Sl. No. Name of the Project with Location Original/ Proposed 
Timeline for 
implementation 

Name Of the Project District/Town Sanction 
Date 

Completion 
Date 

69. Interception & Diversion with 
STP at Kasganj 

Kasganj 
(Kali river) 

24/12/2018 Jan-22 

70. Interception & Diversion and 
STP works of Baghpat Town 

Baghpat 
(River Yamuna) 

19/02/2019 Dec-22 

71. Interception, Diversion and 
Treatment Works for Naini 
(District G) Phaphamau (District 
F) and Jhunsi Area District : 
Allahabad (under Hybrid annuity 
based PPP model-Namami 
Gange Programme) STP-42 MLD 
Naini, 16 MLD Jhusi and 14 MLD 
Phahphamau 

Prayagraj 19/05/2017 June-23 

Bihar 

72. Sewage Treatment Plant - Beur 
for Patna, Bihar 

Patna-Beur 15/07/2014 Jul-20 

73. Sewage Treatment Plant - 
Karmalichak for Patna, Bihar 

Patna-Karmalichak 15/07/2014 Oct-19 

74. Saidpur STP and adjoining 
Network for Patna, Bihar 

Patna-Saidpur 01/04/2015 Feb-21 

75. Sewerage scheme at Pahari 
(Zone IVA (S)), Patna, Bihar 

Patna-Pahari 26/12/2013 Jul-21 

76. Sewerage system with Sewer 
network, Patna Beur 

Patna Beur 31/12/2014 Jun-22 

77. Saidpur Sewer Network, Patna, 
Bihar 

Patna-Saidpur 01/04/2015 Jun-22 

78. Sewage Treatment Plant at 
Pahari - Patna, Bihar 

Patna-Pahari (60 
MLD) 

26/12/2013 May-22 
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Sl. No. Name of the Project with Location Original/ Proposed 
Timeline for 
implementation 

Name Of the Project District/Town Sanction 
Date 

Completion 
Date 

79. I&D and STP Project under 
Namami Gange Programme 

Patna-Barh (11 MLD) 10/08/2017 Jun-22 

80. Interception, Diversion & 
Sewage Treatment Plant works 
under 
NamamiGangeProgramme 

Sultanganj 01/08/2017 Jan-22 

81. Interception and Diversion and 
STP works in Sonepur Town 
(under 
NamamiGangeProgramme) 

Sonepur 14/09/2018 Aug-2022 

82. Sewerage system with Sewer 
network ,Patna Karmalichak 

Patna-Karmalichak 30/12/2014 Feb-23 

83. Sewerage scheme at Pahari 
Zone V, Patna, Bihar 

Patna-Pahari 20/02/2014 Feb-23 

84. Interception, Diversion & 
Sewage Treatment Plant works 
under Namami Gange 
Programme 

Naugachia 01/08/2017 Feb-23 

Jharkhand 

85. Sewerage scheme and STP Sahibganj 26/12/2013  

86. Sewerage scheme and STP Rajmahal (3.5 MLD) 30/03/2017 Jun-22 

West Bengal 

87. Sewerage system & STP Gayeshpur 22/02/2011 Jan-17 

88. Sewerage system & STP Kalyani 01/03/2011 Dec-17 

89. Sewerage system & STP Bhatpara 01/03/2011 Nov-18 

90. Sewerage scheme & STP 
Halishar 

Halisahar (16MLD) 20/02/2014 Jun-22 

91. Sewerage System and STP at 
Budge-Budge 

Budge-Budge (9.30 
MLD) 

11/07/2014 Mar-22 

92. Sewerage system with Sewer 
network and STP - 

Barrackpore 
(24MLD) 

30/12/2014 Jun-22 
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Sl. No. Name of the Project with Location Original/ Proposed 
Timeline for 
implementation 

Name Of the Project District/Town Sanction 
Date 

Completion 
Date 

93. Interception & Diversion with 
STP(Upgradation of existing 13 
MLD STP to 18 MLD capacity) 

Kancharapara 
(Barrackpore) (18 
MLD) 

28/11/2018 Jul-22 

94. Design and Build of I& D 
structure. including Lock Gate 
and it's all appurtenant 
structures as well as allied works 
at Barrackpore Municipality, 
North 24 Parganas, West Bengal 
State 

Barrackpore 
Municipality 

08/10/2020 Jul-22 

95. DPR of Interception & Diversion 
Network for existing drains 
falling in river Ganges including 
STP at NabadwipMuncipality 

Nabadwip (20MLD) 18/01/2018 Apr-22 

96. Rejuvenation of existing STPs 
alongwith lifting stations & 
pumping station 

Chandanagar 
BansberiaUttarpara- 
Kortung-Konnagar 
Baidyabati 
Bhadreswar 

08/03/2019 Jul-22 

97. Rejuvenation of existing STPs 
alongwith lifting stations & 
pumping stations 

Naihati 
Garulia 
Titagarh 
Panihati 
Titagarh-Bandipur 

08/03/2019 Jul-22 

Harayana 

98. Sewerage and Sewage 
Treatment Plant (STP) 

Panipat 17/07/2012 Jan-18 

99. Sewerage and Sewage 
Treatment Plant (STP) 

Sonepat 17/07/2012 Jun-18 

Delhi 

100. Rehabilitation of Trunk Sewer 
No.5 

Delhi -YAP-III - 
Kondli zone (K2) 

06/05/2016 Feb-21 

101. Rehabilitation of Rising Mains Delhi -YAP-III - 
Kondli zone (K4) 

16/03/2017 Dec-21 

102. Rehabilitation of Rising Main Delhi -YAP-III - 
Rithala zone (R1b) 

16/03/2017 Feb-21 
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Sl. No. Name of the Project with Location Original/ Proposed 
Timeline for 
implementation 

Name Of the Project District/Town Sanction 
Date 

Completion 
Date 

103. Rehabilitation of Trunk Sewer 
No.4 

Delhi -YAP-III - 
Kondli zone (K1) 

05/05/2016 Mar-22 

104. Construction of 318 MLD (70 
MGD) WWTP with 10 years O & 
M on DBO basis at Coronation 
Pillar, Delhi 

Coronation Pillar, 
Delhi (318 MLD) 

03/12/2018 Mar-22 

105. Rehabilitation of Trunk Sewers Delhi -YAP-III - 
Rithala zone (R1a) 

05/05/2016 Aug-2022 

Himachal Pradesh 

106. Sewerage scheme for Zone II & 
III of Paonta Town in Tehsil 
PoantaSahib,DistrictSirmour, 
Himachal Pradesh 

Paonta Sahib 
(District -Sirmour) 
(Yaumna-River) 

31/12/2018 Dec-21 
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Annexure-III 

 

List of Projects under Implementation as on July-2023 
 

 

Sl. 
No. 

Name of the Project with Location Original/ Proposed 
Timeline for 
implementation 

Physic 
al 
Progre 
ss in % 

Financi 
al 
Progre 
ss 
(Funds 
Releas 
e in 
Cr.) 

Issues 
Faced, if 
any/ 
Remarks Name Of the Project District/Town Sanction 

Date 
Completi 
on Date 

Uttarakhand 
1. I & D and STP for Rudraprayag 04/08/20 Mar-25   Under 

 Gauri Kund and  22  Progress 

 Tilwada     

2. I & D and STP works Muni Ki Reti 06/09/20 Apr-2025   Under 
 at Muni ki reti,  22  Tenderin 
 Neelkanth, Swarg    g 
 aashram     

3. (I&D) and STP work of Udham Singh 17.09.202 Jan–24 30 38.44 Under 
 06 nos. Polluted River Nagar 1    Progress 
 Stretches to (Dhela)      

 Rejuvenate River       

 Bhela, Dhela, Kichha,       

 Kosi, Nandhore,       

 Pilakhar and Kashipur       

 Sewerage (I&D)       

 Scheme (Dhela River)       

4. Co-Treatment of Haridwar 11.06.202 Dec-23   Under 
 Septage at existing  2  tenderin 
 STPs of Haridwar-150    g 
 KLD (100 KLD     

 Jagjeetpur + 50 KLD     

 Sarai), Rishikesh-50     

 KLD, Srinagar 30 KLD     

 and Despravag-5.0     

 KLD in     
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Sl. 
No. 

Name of the Project with Location Original/ Proposed 
Timeline for 
implementation 

Physic 
al 
Progre 
ss in % 

Financi 
al 
Progre 
ss 
(Funds 
Releas 
e in 
Cr.) 

Issues 
Faced, if 
any/ 
Remarks Name Of the Project District/Town Sanction 

Date 
Completi 
on Date 

5. I&D with STP works at 
Sapera Basti, 
Dehradun 

Dehradun 25.10.202 
2 

Apr-25   Under 
Tenderin 
g 

Utter Pradesh 
6. Pollution Abatement 

Works for River Ram 
Ganga at Moradabad 
(Sewerage Zone- 
2)under Hybrid 
annuity based PPP 
model- 
NamamiGangeProgra 
mme) 

Moradabad 
(Ramganga) 

23/07/20 
18 

Jan-2025 10 1.76 Under 
Progress 

7. Rehabilitation of 
existing Sewage 
Treatment 
Infrastructure , 
Development of 
sewage Treatment 
Plant at Pankha 

Pankha-Kanpur 12/03/20 
18 

Sep-2023 96 220.7 
3 

Under 
Progress 

8. Interception,diversion 
of Drains & Sewage 
Treatment works at 
Unnao (under Hybrid 
annuity based PPP 
model- 
NamamiGangeProgra 
mme) 

Unnao 28/07/20 
17 

Sep-2023 95 52.01 Under 
Progress 

9. Interception,diversion 
of Drains & Sewage 
Treatment works at 
Shuklaganj (HAM) 

Shuklaganj, 
Distt-Unnao 

28/07/20 
17 

Dec-2023 69 19.82 Under 
Progress 
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Sl. 
No. 

Name of the Project with Location Original/ Proposed 
Timeline for 
implementation 

Physic 
al 
Progre 
ss in % 

Financi 
al 
Progre 
ss 
(Funds 
Releas 
e in 
Cr.) 

Issues 
Faced, if 
any/ 
Remarks Name Of the Project District/Town Sanction 

Date 
Completi 
on Date 

10. Interception, 
Diversion and 
Treatment Works for 
abatement of 
Pollution of River 
Ganga at Mirzapur 
Town (HAM) 

Mirzapur 28/05/20 
20 

Mar- 
2024 

59 53.61 Under 
Progress 

11. Interception , 
Diversion & Sewage 
Treatment Works in 
Farrukhabad-Fategarh 
(HAM) 

Farrukhabad 16/10/20 
17 

Apr-2024 52 69.96 Under 
Progress 

12. Sewerage Scheme 
(I&D and STP Works 
at Gokul Barrage, 
Mathura) HAM 

Mathura 07/09/20 
22 

Apr-2025   Under 
Tenderin 
g 

13. Pollution Abatement 
Works for River 
Saryu/Ghaghara at 
Faizabad town, 
District Ayodhya 
(Interception & 
Diversion with STP) 

Faizabad 
(Saryu/Ghaghar 
a River) 

06/05/20 
21 

Dec- 
2024 

32 13.81 Under 
Progress 

14. Interception & 
Diversion with STP at 
Sultanpur 
(Construction of New 
7 mld&Upgradation 
of existing 5 mld to10 
mld) 

Sultanpur 
(Gomti River) 

24/12/20 
18 

Sep-2023 97 43.89 Under 
Progress 

15. Interception & 
Diversion with 
Rehabilitation of 
sewerage scheme at 
Agra(under Hybrid 
annuity based PPP 
model- 

Agra 
(Yaumna-River) 

06/05/20 
20 

Mar- 
2025 

4 12.70 Under 
Progress 
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Sl. 
No. 

Name of the Project with Location Original/ Proposed 
Timeline for 
implementation 

Physic 
al 
Progre 
ss in % 

Financi 
al 
Progre 
ss 
(Funds 
Releas 
e in 
Cr.) 

Issues 
Faced, if 
any/ 
Remarks Name Of the Project District/Town Sanction 

Date 
Completi 
on Date 

 NamamiGangeProgra 
mme) 

      

16. Interception & 
Diversion works and 
STP at 
Muzaffarnagar(under 
Hybrid annuity based 
PPP model- 
NamamiGangeProgra 
mme) 

Muzaffarnagar 
(Hindon-River) 

02/01/20 
19 

Sep-2023 84 94.19 Under 
Progress 

17. Interception & 
Diversion works and 
STP at Budhana(under 
Hybrid annuity based 
PPP model- 
NamamiGangeProgra 
mme) 

Budhana 18/02/20 
19 

Sepc- 
2023 

93 19.50 Under 
Progress 

18. Interception & 
Diversion works and 
STP at Bareilly 

Bareilly 
(Ram Ganga- 
River) 

03/01/20 
19 

Mar- 
2024 

75 59.35 Under 
Progress 

19. Interception & 
Diversion works and 
STP at Jaunpur 

Jaunpur 
(River Gomti) 

12/02/20 
19 

Sep-2023 99 137.5 
8 

Under 
Progress 

20. Pollution Abatement 
Works for River 
Kalikat Meerut under 
Meerut Municipality 
(Interception & 
Diversion with STP 
)(under Hybrid 
annuity based PPP 
model- 

Meerut 
(River Kaliat) 

06/05/20 
20 

Apr- 
2024 

 0.00 LOA 
issued to 
(JV) M/s 
GA Infra 
Private 
Ltd, 
Rajastha 
n and, 
M/s SSG 
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Sl. 
No. 

Name of the Project with Location Original/ Proposed 
Timeline for 
implementation 

Physic 
al 
Progre 
ss in % 

Financi 
al 
Progre 
ss 
(Funds 
Releas 
e in 
Cr.) 

Issues 
Faced, if 
any/ 
Remarks Name Of the Project District/Town Sanction 

Date 
Completi 
on Date 

 NamamiGangeProgra 
mme) 

     Infratech 
Pvt. Ltd. 
New 
Delhi on 
27.05.20 
23. 

21. Interception & 
Diversion and STP 
works at Lucknow 

Lucknow 
(River Gomti) 

02/03/20 
19 

Apr-2024 38 36.94 Under 
Progress 

22. Sewerage,Sewage 
Treatment works at 
Ghazipur city(under 
Hybrid annuity based 
PPP model- 
NamamiGangeProgra 
mme) 

Ghazipur 16/11/20 
17 

Feb-2024 61 48.79 Under 
Progress 

23. Interception & 
Diversion works for 
Kairana Town, Distt- 
Shamli, Uttar Pradesh 
State under 
NamamiGangeProgra 
mme 

Kairana 07/12/20 
20 

Apr-24 66 17.78 Under 
Progress 

24. Interception & 
Diversion (I&D) and 
Sewage Treatment 
Plant works at 
Saharanpur, Uttar 
Pradesh (under 
Hybrid annuity based 
PPP model-Namami 
Gange Programme) 

Saharanpur 11/06/20 
22 

Apr-2025   Under 
Tenderin 
g 
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25. I&D and STP Works 
for Assi-BHU Area 
(Phase II), Varanasi, 
Uttar Pradesh’ under 
Namami Gange 
Programme 

Varanasi 19.10.202 
2 

Apr-2025   Under 
tenderin 
g 

26. I&D and STP Works Chhata 25/10/20 
22 

Apr-2025   Under 
Tenderin 
g 

27. I&D and STP Works Kosi 25/10/20 
22 

Apr-2025   Under 
Tenderin 
g 

28. I&D and STP Works Vrindavan 25/10/20 
22 

Apr-2025   Under 
Tenderin 
g 

29. I&D and STP works at 
Hathras Town in Uttar 
Pradesh State under 
Namami Gange 
Programme 

Hathras 30.01.20 
23 

Aug-2025   Under 
Tenderin 
g 

30. Interception & 
Diversion and STP 
works at Lucknow, 
Phase-II Part-I 

Lucknow 30.01.20 
23 

Aug-2025   Under 
Tenderin 
g 

31. Interception & 
Diversion of Balance 7 
drains and 
Augmentation of 
Rajapur STP Capacity 
by 90 MLD (Sewerage 
District D) at 
Prayagraj Under 
Namami Gange 
Programme 

Prayagraj 27.01.20 
23 

Aug-2025   Under 
Tenderin 
g 

32. Interception and 
diversion of balance 
discharge of 13 drains 
and augmentation of 

Prayagraj 14.03.20 
23 

Apr-2025   Under 
Tenderin 
g 
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 Salori STP (sewerage 
district C) 

      

33. I&D and STP works at 
Banat Town, Dist. 
Shamli in Uttar 
Pradesh State under 
Namami Gange 
Mission-II 

Shamli 25.05.20 
23 

Jun-2025   AA & ES 
Issued 

34. I&D and STP works at 
Babri & Bantikhera 
Villages, Dist. Shamli 
in Uttar Pradesh State 
under Namami Gange 
Mission-II 

Shamli 25.05.20 
23 

Jun-2025   AA & ES 
Issued 

35. I&D and STP works at 
Thanabhawan Town, 
Dist. Shamli in Uttar 
Pradesh State under 
Namami Gange 
Mission-II 

Shamli 25.05.20 
23 

Jun-2025   AA & ES 
Issued 

36. I&D and STP works at 
Shamli Town, Dist. 
Shamli in Uttar 
Pradesh State under 
Namami Gange 
Mission-II 

Shamli 25.05.20 
23 

Jun-2025   AA & ES 
Issued 

Bihar 

37. Sewer Network, SPS 
and STP 

Begusarai 08/03/20 
10 

Dec-23 81 190.2 
1 

Under 
Progress 

38. Sewer Networks, SPS 
and STP 

Buxar 08/03/20 
10 

Dec-23 39 17.29 Tenderin 
g 

39. Sewer Networks, SPS 
and STP 

Hajipur 
(Gandak) 

08/03/20 
10 

Dec-23 78 251.4 
8 

Under 
Progress 

40. Sewer Networks, SPS 
and STP 

Munger 20/05/20 
10 

Dec-23 82 238.6 
6 

Under 
Progress 
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41. Interception, 
Diversion & Sewage 
Treatment Plant 
works under Namami 
Gange Programme 

Patna-Mokama 28/07/20 
17 

Oct-23 99 43.13 Under 
Progress 

42. Sewage Treatment 
Plant (50MLD) and 
Sewerage Network 
(150 km)in 
Kankarbagh- 
Patna(under Hybrid 
annuity based PPP 
mode-Namami Gange 
Programme) 

Patna- 
Kankarbagh 

11/08/20 
17 

Mar-23 30 45.41 Under 
Progress 

43. Sewage Treatment 
Plant (100MLD) and 
Sewerage Network 
(288 km)in Digha- 
Patna(under Hybrid 
annuity based PPP 
mode-Namami Gange 
Programme) 

Patna -Digha 11/08/20 
17 

Mar-23 36 198.1 
3 

Under 
Progress 

44. Interception & 
Diversion & Sewage 
Treatment Plant for 
Maner Town 

Maner-Patna 02/01/20 
19 

Dec-23 68 18.82 Under 
Progress 

45. Interception & 
Diversion & Sewage 
Treatment Plant for 
Danapur Town 

Danapur-Patna 08/02/20 
19 

Mar-24 53 32.89 Under 
Progress 

46. Interception & 
Diversion & Sewage 
Treatment Plant for 
Phulwarishariff Town 

Phulwarishariff- 
Patna 

08/02/20 
19 

Mar-24 49 5.78 Under 
Progress 

47. Interception and 
Diversion and STP 
works in Fatuha 
(under 

Fatuha 24/08/20 
18 

Mar-24 34 5.07 Under 
Progress 
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 NamamiGangeProgra 
mme) 

      

48. Interception and 
Diversion and STP 
works in Bhagalpur 
(under Hybrid annuity 
based PPP mode- 
NamamiGangeProgra 
mme) 

Bhagalpur 12/10/20 
17 

Mar-24 40 59 Under 
Progress 

49. Interception and 
Diversion and STP 
scheme in Kahalgaon 
(under 
NamamiGangeProgra 
mme) 

Kahalgaon 30/12/20 
19 

Dec-24   Tenderin 
g. 

50. Interception and 
Diversion and STP 
works in Chhapra 
(under 
NamamiGangeProgra 
mme) 

Chhapra 30/11/20 
18 

Aug-23 95 110.6 
3 

Under 
Progress 

51. Interception and 
Diversion and STP 
works in Bakhtiyarpur 
(under 
NamamiGangeProgra 
mme) 

Bakhtiyarpur 24/12/20 
18 

Oct-23 92 30.73 Under 
Progress 

52. Interception and 
Diversion and STP 
works in Barahiya 
(under 
NamamiGangeProgra 
mme) 

Barahiya 03/12/20 
19 

Dec-24   Tenderin 
g 
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53. Interception and 
Diversion and STP 
works at Dehri (under 
Namami Gange 
Programme) 

Dehri 01/12/20 
21 

Oct-24   Tenderin 
g 

54. I&D and STP Works, 
NGM-II 

Ramnagar 12/09/20 
22 

Apr-25   Tenderin 
g 

55. I&D and STP Works, 
NGM-II 

Sapaul 07/09/20 
22 

Apr-25   Tenderin 
g 

56. Interception and 
Diversion and STP 
works 

Narkatiaganj 17.10.202 
2 

Feb-25   Tenderin 
g 

57. Interception & 
Diversion and STP 
scheme for Motihari 
town, Bihar under 
Namami Gange 
Mission-II 

Motihari 24.01.20 
23 

Nov- 
2025 

  Under 
Tenderin 
g 

58. Interception & 
Diversion of drains 
and STP works at 
Daudnagar town, 
Bihar under Namami 
Gange Mission-II 

Daudnagar 24.01.20 
23 

Aug- 
2025 

  Under 
Tenderin 
g 
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59. Interception & 
Diversion and STP 
scheme for Lakhisarai 
town 

Lakhisarai 10.03.20 
23 

Apr- 
2025 

  Under 
Tenderin 
g 

60. Interception & 
Diversion and STP 
scheme for Jamui 
town, Bihar" under 
Namami Gange 
Mission-II 

Jamui 11.07.20 
23 

Jun- 
2025 

  AA&ES 
Issued 

Jharkhand 

61. I & D and STP Project Phusro 15/12/20 
20 

May- 
2023 

  LOA Issued 

62. I&D and STP scheme 
at Ramgarh 

Ramghar 17/10/20 
22 

Mar- 
2025 

  Under 
Tenderin 
g 

63. I&D and STP Works Dhanbad 30/01/20 
23 

Jan-2026   Under 
Tenderin 
g 

West Bengal 

64. Abatement & 
Rehabilitation of 
Tolly'sNullah (Adi 
Ganga), Kolkata- 
(Interception & 
Diversion with PS and 
STP ) (under Hybrid 
annuity based PPP 
mode- 
NamamiGangeProgra 
mme) 

Tolly'sNullah 
(Adi Ganga) 

17/08/20 
17 

Feb- 
2026 

  Tenderin 
g 
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65. Pollution Abatement 
Works for River 
Ganga at Howrah(I & 
D with STP) 

Howrah 23/08/20 
17 

Aug-23 91 49.99 Under 
Progress 

66. Pollution Abatement 
Works for River 
Ganga at Bally under 
Howrah Municipal 
Corporation (I & D 
with STP (HAM) 

Bally 10/10/20 
17 

Aug-23 93 45.45 Under 
Progress 

67. STP & Sewer network 
- (HAM) 

Kamarhati and 
Baranagar 
Municipalities 

17/01/20 
18 

Aug-23 91 47.2 Under 
Progress 

68. Pollution Abatement 
works for River Ganga 
at Behrampore- 
Municipal Town 
(Interception & 
Diversion) 

Berhampore 17/01/20 
18 

Dec-23 33 0 Under 
Progress 

69. Pollution Abatement 
Works for River 
Ganga at Jangipur 
(Interception & 
Diversion with STP) 

Jangipur 
Municipality 

11/06/20 
18 

Dec-23 52 24.5 Under 
Progress 

70. Pollution Abatement 
Works for River 
Ganga at Kolkata 
municipality 
(Installation of New 
Penstock/constructio 
n of I & D structures 
Gates and 
Refurbishment of 
Existing Gates/I & D 
structures along the 
Bank (Eastern & 

Kolkata 08/09/20 
22 

Jan-24   Under 
Tenderin 
g 
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 Western) of 
Beliaghata Circular 
Canal) 

      

71. Pollution Abatement 
Works for River 
Ganga at Kolkata 
(Garden Reach) 
municipality (I & D 
with STP) HAM 

 
Number of STP- 1 (65 
MLD) 
PS- 8 No. 

Kolkata 07/09/20 
22 

Apr-25   Under 
Tenderin 
g 

72. Pollution Abatement 
works for River Ganga 
at Maheshtala- 
Municipal Town 
(Interception & 
Diversion with 
STP)under Hybrid 
Annuity based PPP 

Maheshtala 
Town 

10/05/20 
18 

June-24 25 31.86 Under 
Progress 

73. Pollution Abatement 
works for River Ganga 
at Hooghly Chinsurah- 
Municipal Town 
(Interception 
&Diversion with STP) 

Hooghly- 
Chinsurah 

10/05/20 
18 

June-24 62 56.61 Under 
Progress 

74. Faecal Sludge 
Management for 
abatement of 
pollution in River 
Ganga 

Burdwan 20/06/20 
22 

Mar-24   Under 
Tenderin 
g 



82 
 

 

 

Sl. 
No. 

Name of the Project with Location Original/ Proposed 
Timeline for 
implementation 

Physic 
al 
Progre 
ss in % 

Financi 
al 
Progre 
ss 
(Funds 
Releas 
e in 
Cr.) 

Issues 
Faced, if 
any/ 
Remarks Name Of the Project District/Town Sanction 

Date 
Completi 
on Date 

75. Interception and 
Diversion Network for 
Drains including 
Pumping Stations and 
STP under 

Durgapur 03/01/20 
19 

Apr-24   Under 
Tenderin 
g 

76. Interception and 
Diversion Sewerage 
System & STP for 
Asansol&Kulti towns 

Asansol&Kulti 
(River 
Damodar&Bara 
kar) 

12/02/20 
19 

Apr-24   Tenderin 
g 
(Revised 
DPR 
under 
Progress) 

77. Pollution Abatement 
Works for River 
Ganga at North 
Barrackpore 
municipality(Intercept 
ion and Diversion 
with STP) 

North 
Barrackpore 

02.12.202 
1 

Sep-24   Under 
Progress 

78. Pollution Abatement 
Works for River 
Ganga at Kolkata 
Municipal 
Corporation 
(Rehabilitation of 
existing 50 MLD STP 
at Keorapukar and 
other allied works at 
Kolkata) 

keorapukur 25.10.202 
2 

Jul-24   Under 
Tenderin 
g 

79. Pollution Abatement 
Sewerage Project 
(Interception and 
Diversion with STP) at 
Chakdah Municipal 
Town 

Chakdah 15.03.20 
23 

Apr-25   Under 
Tenderin 
g 

Delhi 
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80. Rehabilitation and 
upgradation of Kondli 
Phase-I STP (45 MLD), 
Phase-II STP (114 
MLD) & Phase-III STP 
(45 MLD) 

Delhi -YAP-III - 
Kondli zone 
(K3) 

05/05/20 
16 

Sep-23 94 225.6 
2 

Under 
Progress 

81. Rehabilitation and up- 
gradation of Phase-I 
STP (182 MLD) 

Delhi -YAP-III - 
Rithala zone 
(R2) 

05/05/20 
16 

Sep-23 90 170.5 
5 

Under 
Progress 

82. Construction of 564 
MLD (124 MGD) 
Waste Water 
Treatment Plant 
(WWTP) 

Delhi -YAP-III - 
Okhla zone (O) 

16/03/20 
17 

Sep-23 88 478.7 
7 

Under 
Progress 

Rajasthan 

83. Environmental 
Improvement Plan for 
River Chambal at Kota 

Kota 25/02/20 
21 

Sep-23 92 187.0 
4 

Under 
Progress 

Madhya Pradesh 

84. Additional 
Decentralized STP to 
cater Abatement of 
river pollution of Kanh 
& Saraswati River, 
Indore Madhya 
Pradesh under 
Namami Gange 
Mission-II 

 
 
 
 

Indore 

 
 
 
 

28/03/20 
23 

Apr-25   AA&ES 
Issued 

85. Interception & 
Diversion (I & D) with 
STP works at Ujjain 
town, Madhya 
Pradesh State under 
Namami Gange 
Mission-II 

 
 
 

Ujjain 

 
 

24/05/20 
23 

Jun-25   AA&ES 
Issued 
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Annexure-IV 
 

List of Common Effluent Treatment Plants 
 

Sl. 
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Name of the Project with Location Original/ Proposed 
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Completi 
on Date 

1. 20 MLD CETP for Tannery cluster at 
Jajmau, Kanpur-Funding under NGP 

Jajmau 24.07.2018 March- 
24 

77 304.00 Under Progress 

2. Upgradation of existing CETP for 
Textile Printing Units at Mathura 
Industrial Area, Mathura- 

Mathura 28.11.2018 Mar-23 100 9.51 Commissioned 

3. Construction of Industrial Effluent/ 
Sewer Piped Network & Setting up 
Common Effluent Treatment Plant 
(CETP) of 7.5 MLD Capacity in 
Gorakhpur Industrial Development 
Authority (GIDA) 

at Gorakhpur"- Uttar-Pradesh 

Gorakhpur 11.01.2022  0 0.00 Under Tendering 
 

NIT will be 
published by the 
end of Aug 2023 

4. Upgradation of 4.5 MLD CETP 
for Banthar Leather Technology 
Park at Banthar,U.P -Funding 
under NGP 

Banthar 21.02.2020 Feb-25 23% 10.00 Under Progress. 

5. Upgradation of 2.15 MLD CETP 
to 2.6 MLD located at Unnao 
Industrial Area, Unnao, Unnao 
District - Uttar Pradesh--Funding 
under NGP 

Unnao 22.06.2020   0.00 LoA by Industry y 
SPV has been 
kept on hold. 
Since CETP is non- 
compliant, 
accordingly a 
Closure direction 
has been issued 
under section 5 of 
EPA 1986, on 23 
June 2023 to 
Unnao CETP as 
well as connected 
industries. 

6. Demonstration of end-to-end 
treatment of Textile Wastewater 
using TADOX Technology with 

Rooma 03.12.2021 Jun-23 100 0.40 Completed 
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 an onsite 20 KLD Pilot Plant at 
CETP, Rooma, Utter Pradesh 

      

7. Upgradation of 2.1 MLD CETP 
for treatment of Effluents from 
Textile Industries 

Hapur     Upgradation CETP 
Commissioned. 

 


